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Now, Question No. 425.

Demonstration against Indin at  Los
Angeles Olympic Games
*425. SHRI INDRADEEP SINHA:{
SHRI SURAJ PRASAD:
Will the PRIME MINISTER be
pleased to state:

(a) whether Government’s atten-
tion has been drawn to the news item

1The question wag actually asked
on the floor of the House by Shri
Indradeep Sinha,
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"« (e) if so, what

which appeared in the Patriot of the

6th August 1984, under the caption

“Pakistanis’ join Khalistanis in de-

. monstration at the Los Angeles Olym-

pic Games”;

(b) whether Government have lo-
dged any protest with the Govern-
ment of Pakistan in this regard; and

N

are ithe results
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI RAM NIWAS MIR-
DHA): (a) Yes Sir.

(b) and (c) No, Sir, But the ques-
tion of anti-India demonstration was
taken up with the organisers of the
Olympic Games at Los Angeles who
expressed their regret. The matter
was also taken up with the US State
Department.

SHRY INDRADEEP SINHA: Sir,
the anti-Indian demonstration at the
Olympic Games was noi the first oc-
casion that stuch demonstrations have
taken place in countries like the USA
and Canada. I believe, even after
these Games certain demonstrations
took Place on the auspiclous occasion
of the Independence Day, that is, the
15th August in Canada. So I would
like to know from the hon. Minister
whether this matter was taken up at
the diplomatic level with the Govern-
ment of the USA and whether there
was any kind of response from that
Government,

SHRI RAM NIWAS MIRDHA: Well,
Sir, at the Los Angeles Olympic Ga-
mes on 29th July there were demons-
{rations when India was playing
ragainst the USA in the Hockey, and
after this anti-Indian demonstration
protests were lodged with the Olym-
pics Committee as well as the US
State Depariment. On the 4th Au-
gust, the incident about which the
hon. Member has asked his question,
again anti-Indian demonstraties took
place, but the State Department had
assured us that adequate security ar-

"~ rangements would be made, and in
~

~
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pursuance of that, they and the Olym-
pics Committee authorities did streng-
then security arrangements. But when
the match was over and players werc

going out these demonstrations took
place,

As regards other demonstrations in
Canada and other places on the Inde-
pendence Day, it is true that a num-
ber of places, particularly in Canada,
in Ottawa, demonstrations were held
at the time we were celebrating the
Independence Day, at the time the
flag-hoisting ceremony at the residence
of our representative there, and not
only demonstrations but a lot of vio-
lence was also indulged, vandalism
was indulged in, and very strong pro-
tests were made to the Canadian au-
thorities and the Government. Well, 1
have before me a statement made by
the Deputy Prime Minister of Canada
who took note of our protest and
issued a very stern warning that thosc
who broke the law in this country
would not be spared, I will just like
to quote the last sentence in his state-
ment, which reads as such:

“In expressing the Canadian Gn-
vernment’s regret over this inei-
dent .and other incidents, including
the reprehensible attack on the In-
dian Acting High Commissioner last
month, I will stress again thal such
actions will not, and cannot, be
tolerated.”

SHRI INDRADEEP SINHA: Part
(b) of the question refers to any pro-
tests being lodged with the Govern-
ment of Pakistan because in the news-
item mention has been made of
Pakistan nationals. Now, it is for the
Government to confirm or deny whe-
ther there was any involvement of
Pakistan nationals also in the anti-
Indian demonstrations. If there was
any, was any protest lodged with the
Government of Pakistan and, if so,
with what result?

SHRI RAM NIWAS MIRDHA; Well,
Sir, in these domonstratipns at the
time of the Asian Games there were
Pakistani elements present there, They
waved Pakistani flags, they jeered our

.
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players and they supported the Kha-
listan slogans and indulged in anti-
Indian activities. Op other occasions
also such things happened, and we
have taken it up with the Govern-
ment of Pakistan. For example, the
way the Pakistan media, their controll-
ed Press, TV and Radio projected the
news in a very distorated way reard-
in the happenings in Punjab, we have
found it most undesirable and repre-
hensible, and in no uncertain terms
we have impressed upon them that
this is very unfriendly attitude of
theirs and they should restrain their
- Press and not try to incite anti-Indian
feelings and Sikh extremists in our
country.
SHRI INDRADEEP SINHA: What
has been the response of the Govern-
ment of Pakistan?

SHRI RAM NIWAS MIRDHA: Un-
fortunately, the Government of Pa-
kistan has not responded in a con-
structive manner. They have tried
to find excuse regarding their presen-
tation on their mass media. They have

said that they have tried to put things
used

“objectively, that they have
fcreign media news and things
like that. To compound, it all,

President Zia and his Senior Cabinet
Ministers have made very damaging
remarks against the leaders of our
country. We are very much dissatis-
fied with their response in this mat-
ter.

SHRI KHUSHWANT SINGH: Mr.

Mr. Chairman, Sir, thig is in-
deed a very unfortunate and sinis-
ter ~development. What has taken

place in Los Angeles is unfortunate.
Although I have expressed my strong
disagreement with the Government’s
handling of the Punjab situation, I am
one with the Government in wanting
to see that this does not develop any
further. I would like to ask whether
the Government is aware of the fact
that there have been several instances
of manhandling of VIPs, particularly
of Sikhs visiting foreign couniries in
recent months from Sydney up to
San Francisco and whether there is
any evidence of active Pakistani col-
ulsion i thege incidents of manhandl-
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ing, There have been also instances
of Hindu Punjabis being manhandled
by these elements. Has any protest
been logded to the concerned Govern-
ments in these cases? If jt is clear
that these people are not Pakistani
nationals but people of Pakistani ori-
gin, what form of protest is the Gov-
ernment planning to lodge in this
matter with Pakistan?

SHRI RAM NIWAS MIRDHA: As
I have said, a lot of Pakistani did take
part in these demonstrations. They
shouted pro-Khalistan slogans. They
waved Pakistani flags. There have
been incidents in other countries. Mr.
Umrao Singh himself was manhandled
on this occasion. This incident about ’
Sydney is also correct. From the
presence of these elements, waving
of these fiags, etc., it can be concluded
that the people of Pakisaani origin
living in those countries are involved
in this matter,

As regards our takirg it up with
the local authorities, as I have said

we have done it and some of them
have responded also. ‘
SHRIMATI INDIRA GANDHI:

Among the other group mentioned by
my colleague, there is also the so0-
called Jammu and Kashmir Libera-

tion Front.
SHRI VISHVAIJIT PRITHVUJIT

SINGH: The hon. Minister has been
kind enough to read to us the state-

ment made by the Deputy Prime
Minister of Canada. 1 think this
House should applaud such senti-

ments, Tt is a very positive statement
made by a very high dignitary and it
lays down the policy of that country.
I think it is very very good for us
But I would like to draw the atten-
tion of the hon. Minister to the fact
that the Government of Canada have
published an official directory of the
various Missions in which it also men-
tioned the Republic of Khalistan. Is
the Minister contemplating any pro-
test or action in this regard?

SHRI RAM NIWAS MIRDHA: We
will take note of what the hon. Mem-

ber has said.
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SHRIMATI MAIMOONA SULTAN:
Mr. Chairman, Sir. it is rather sad
that there have been many instances
of Pakistan joining hands with the
forces that are bent to create condi-
tions of ins.ability in this country.
These things are a threat to the sover-
eignty, integrity and independence of
thig country. For example, the other

day, there has been the instance of’

hoisting a Pakistani flag in Kash-
MR. CHAIRMAN: You are enlarg-
ing the question. It is about Los An-
geles,

SHRIMATI MAIMOONA SULTAN:
I am coming to the other one. A news
has been reported that in Kasoor and
terrorists were trained.
Although it has been denied, but we
have to take into account the overall
picture. Then there is the concen-
tration of Pakistani fleet of tanks, 30
per cent of them, in the Pakistani ac-
cupied part of Jammu & Kashmir. And
we have all this and then there is the
fact of the emergence of thig country
as a political factor ipn the interna-
tional arena under the leadership of
Mrs. Indira Gandhi which has pro-
voked certain forces so much that
there is an organised attempt to create
condi.ions of instability and attempts
to dismember India. In view of all
this, may I know what definite gsteps
have heen taken by the Government
to lodge a protest or to take effective
measures 1o combat these challenges?

SHRI RAM NIWAS MIRDHA:. I
have already stated that we have pro-
tes‘ed on a number of occasions and
made no secret of your reaction to
what is happening there and the way
they are dealing with it,

Sale of Liquor in the Tribal Areas of
Andhra Pradesh by Co-operative
Societies

*“426. PROF. B. RAMACHANDRA.
RAO:+
SHRI G. SWAMY NAIK:

¥The question wag actually asked
on the floor of the House by Prof.
B. Ramachandra Rao.
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Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the Central Govern-
ment have received any information
about the sale of liquor by co-opera-
tive societies in the fribal areas of
Andhra Pradesh; and

(b) whether the Central Govern-
ment propose to take up the matter
with the Staté Government?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRIMATI RAM DULARI
SINHA): (a) Yes, Sir.

(b) Government of India have
taken up the matter with the State
Govenrmen, of Andhra Pradesh and
suggested holding limiteq auction
among tribal bidders for disposal of
Arrack shopg in triba] areas as leas-
ing of arrack shopg to Arrack Coope-
ratve Societies has led to mal-prac-
tices, through benami transactions.
Government of Andhra Predesh have
reported that the State Government
have accommodated views of Govern-
men: of India to a large extent and
have decided to run the arrack shops.
Departmentaly in predominantly tri-
bal areas and lhe Arrack Tribal Co-
operative Societies have been given
the second preference.

PROF. B. RAMACHANDRA RAO:

Sir, while I appreciate the Gov-
ernment of India’s stand in
noticing  the malpractices and

bringing to the attention of the
State Government these malprac-
ices. I would like to know what the
present state of affairg is. Hag the
Andhra Pradesh Government ctarted
implementing the revised scheme? It
so, when? Have you the information
what are the number of shops run by
the Government of Andhra Pradesh
and what 1is the number of those -
which are still continued under the
second preference category? And, if
the State Government is running
these, would they be able to find peo-
ple. Government officers or whoever



